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New Rallway Lines in U.P. ba~ltward 
distrlets 

4656. SHRI MOHD. ASRAR AH-
MAD: Will the Minister of RAIL-
WAYS be pleased to state: 

(a) whether Government have decid-
ed to ccnstruct new Railway hnes in 
the Backward~ Districts of uttar Pra-
desh and specially in Budaun District 
as recommended by uttar P radeslh 
Government in 1977 and again in Con-
sultative! Committee meeting held on 
4th June, 1980; 

(b) if so, when the survey w~ll be 
made and work started; 

(c) whether the survey has l-,een 
made for alternative routes also cover-
ing Wazirganj, Ughiani, Bisauli, Bilsi, 
Sahaswan etc; and 

(d) what is the estimated co::,t and 
the mileage involved as also the two 
termini involved? 

THE DEPUTY MINISTER IN 
THE MINISTRY OF RAILWAYS 
(SHRI MALLIKARJUN): (a) to 
(d). No investigations for the con-
struction of new railway line bet-
ween Miranpur-Katra and Bahjoi via 
Budaun, as suggested by the Govt. 
of U.P. have been carried out in the 
past. The proposed rail link would 
be about 135 kms. long (BG) and 
will cost about Rs. 19.00 crorcs at the 
present day cnnstruction costs. Due to 
severe constraint of resources \vhlch 
are not adequate even for cOlr.plet-
ing the approVed works, it is not pos-
sible to undertake either surveyor 
construction of this rail link at pre-
sent. 
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Int~rests of Indians working in U.S.A. 

4658. SHRI JYOTIRMOY BOSU: 
Will the Minister of EXTERNAL 
AFFAIRS be pleased to state: 

(a) whether his attention hcls been 
drawn to a news-items published ia 
Times of India, New Delhi dated 22nd 
June, 1980 under the caption "Indian 
in US wins case against employer's"; 

(b) if so, the facts thereof and Gov-
ernment's reaction thereto; 

(c) whether government are aware 
that the U.S. Department of Labour 
brought the suit allegine that Pra-




